S.N NAME OFDISTRICT CASE TYPE CASENO. DATE OFDATE OFNO. OFNO. OFNO. OF,
O COMMERCIAL COURT INSTITU DISPOSAL DAYS DAYS ADJOUR
TION BETWEEN BETWEEN NMENT
THE DATETHE FINALGRANTE
OF HEARING D
IN ‘UTI AND

ON  ANDJUDGMENT
DISPOSAL

ISH. SANJEEV KUMAR SUIT ICS COMM-{10.11.2022/02.09.2024 132
IAGGARWAL, DISTRICT] RECOVERY 2476/2022
WUDGE (COMMERCIAL
ICOURT)-01
ISUIT FOR|CS COMM-{18.12.2019/03.09.2024 [1721 130 I3
IRECOVERY 29084/2019
SUIT FORICS COMM-29.03.202/06.09.2024 (892 34 2
RECOVERY 967/2022 |2
SUIT FORICOUNTER [31.03.202 j06.09.2024 |525 4 23
IRECOVERY ICLAIM- 3
20/2023
ISUIT FORICS COMM-{10.01.202 [18.09.2024 [140 2 23
IRECOVERY 105/2022 |2
SUIT FOR[CS COMM-29.10.202 [23.09.2024 [1060 136
IRECOVERY k410/2021 |t
IPETITION U/S 34/OMP 0.03.202[24.09.2024 1274 Ko 2
IOF  ARBITRATION|COMM- 1l
IACT, 1996 33/2021
ISUIT FOR[CS COMM-{18.09.201 [25.09.2024 [1834 33
IRECOVERY 726/2023 [0
2 [SH. RAJESH KUMARICENTRAL [CS(COMM)/ 1626/2019 [29-08- 3-09-2024 (1829 16 INIL
IGOEL, DISTRICT] 2019
WUDGE (COMMERCIAL
ICOURT)-02
ICS (COMM)/ 1021/2023 [13-07- 7-09-2024 (418 2 INIL
2023
IOMP (COMM.)/ 105/2023 [18-07- 18-09-2024 [2050 20 il
2018
IOMP (COMM.)/ 106/2023 [21-07- 18-09-2024 [2247 20 il
2018
3 ISH ILLA RAWAT,CENTRAL [SUIT FOR[1158/2023 [11.08.202 [07.09.2024 (393 1l 2
IDISTRICT JUDGE] IRECOVERY 13
(COMMERCIAL
ICOURT)-03
SUIT FOR[1004/2023 [11.07.202 [10.09.2024 Y427 n =
IRECOVERY
SUIT FOR[1003/2023 [11.07.202 [19.09.2024 1436 L I
RECOVERY B
SUIT FOR[848/2023 [25.05.202[23.09.2024 K87 It 23
RECOVERY 3
ISUIT FOR|2459/2022 [07.11.202 [26.09.2024 [690 I
IRECOVERY 2
SUIT FOR|870/2023 [29.05.202]02.09.2024 1463 il I
RECOVERY 3
ISUIT FOR[2138/2022 [08.09.202[02.09.2024 (730 it K
IRECOVERY 2




b

IOMP I COMM 650/2024 [20.07.202)04.09.2024 W46
1

ISUIT FOR717/2023  [29.04.202/04.09.2024 1494

IRECOVERY

SUIT FOR[867/2023 [27.05.202[05.09.2024 K67

IRECOVERY I

IOMP I COMM l436/2024 3.05.202[05.09.2024 |125
1

ISUIT FORIB66/2023 [27.05.202)05.09.2024 1468

RECOVERY

MP I COMM 699/2024 [24.07.202}06.09.2024 W44
u

MP I COMM [701/2024 [24.07.202}06.09.2024 W44
K

ISUIT FORl1474/2022 [04.06.202J06.09.2024 (825

IRECOVERY 2

ISUIT FOR|1282/2022 [21.05.202 j07.09.2024 (842

IRECOVERY 2

ISUIT FOR[1229/2022 [11.05.202 [07.09.2024 (852

IRECOVERY 2

ISUIT FOR[891/2023 [01.06.202[10.09.2024 U467

IRECOVERY I

MP I COMM 1330/2024  [19.04.202 [10.09.2024 [184
K

ISUIT FOR/1229/2021 [05.04.202[10.09.2024 [1255

IRECOVERY 1l

[EXECUTION 90/2024 107.03.202[10.09.2024 [187
1

ISUIT FORI335/2023 [23.02.202[12.09.2024 [570

IRECOVERY 13

ISUIT FOR[2741/2022 [23.12.202 [18.09.2024 (635

IRECOVERY 2

ISUIT FORI301/2023 [20.02.202[19.09.2024 [577

IRECOVERY

IMISC. DJ 1332/2024 [01.05.202[19.09.20024 [142
7]

ISUIT FORI656/2024 0.05.202[20.09.2024 [114

IRECOVERY

ISUIT FOR2340/2022 [14.10.202 [20.09.2024 [708

IRECOVERY 2

[OMP I COMM 749/2024 [26.07.202}23.09.2024 (89




7/2022

[OMP I COMM 747/2024 [26.07.202}23.09.2024 (89 It )
1
[OMP I COMM 748/2024 [26.07.202[23.09.2024 (89 il o
7]
SUIT FOR(728/2024 4.07.202[224.09.2024 82 il
RECOVERY b
ISUIT FOR[718/2023  [29.04.202]25.09.2024 [515 I il
IRECOVERY 3
IOMP I COMM 605/2024 [23.07.20225.09.2024 (64
7]
IEXECUTION 65/2024 [14.02.202 26.09.2024 [225
u
MP I COMM 1021/2024 [19.09.202 [26.09.2024 [7
K
IEXECUTION 353/2024  [22.08.202]26.09.2024 [35
H. ANIL KUMARICENTRAL [RECOVERY CS 13-03- 2-09-2024 [2000 DAYS |16 DAYS IONE
ISODIA DISTRICT] (COMM)/31}2019
WUDGE (COMMERCIAL I5/2019
ICOURT)
IRECOVERY CS 3-08- 2-09-2024 [396 DAYS [11 DAYS INIL
(COMM)/11 [2023
21/2023
IRECOVERY CS [27-03- I04-09-2024 (1988 DAYS [3 DAYS INIL
(COMM)/36[2019
2/2019
IRECOVERY CS 131-03- 7-09-2024 [526 DAYS [10 DAYS INIL
(COMM)/56[2023
1/2023
IRECOVERY CS 103-07- 11-09-2024 }436 DAYS |4 DAYS INIL
(COMM)/97[2023
/2023
[SH. UMED SINGH|CENTRAL |[CIVIL CS 17-01- l02-09-2024 (960 DAYS [15 DAYS INIL
IGREWAL DISTRICT] (COMM)/18 2022
WUDGE (COMMERCIAL 9/2022
ICOURT)-05
ICIVIL ICS 106-06- 103-09-2024 W55 DAYS |3 DAYS INTL
(COMM)/922023
3/2023
IARBITRATION OMP 101-07- 06-09-2024 1433 DAYS |6 DAYS INIL
(COMM)/11 [2023
9/2023
IARBITRATION OMP l01-07- 11-09-2024 [72 DAYS (6 DAYS INIL
(COMM)/43[2024
/2024
ICIVIL CS 131-10- [12-09-2024 (317 DAYS [3 DAYS INTL
(COMM)/14 2023
l50/2023
ICIVIL CS 15-10- 17-09-2024 [1799 DAYS [10 DAYS INIL
(COMM)/24f2019
84/2019
ICIVIL ICOUNTER [22-05- 17-09-2024 U484 DAYS [11 DAYS INTL
ICLAIM /27/ 2023
2023
IARBITRATION IOMP 02-08-  [18-09-2024 (778 DAYS [11 DAYS INIL
(COMM)/10[2022




79/24

IMISC. IMISC 4-06-  [19-09-2024 [108 DAYS [8 DAYS INIL
IAPPLICATION IDJ/397/202[2024
1
ICIVIL CS 18-07- [21-09-2024 431 DAYS [11 DAYS INIL
(COMM)/10[2023
39/2023
IARBITRATION OMP [13-04- 24-09-2024 530 DAYS [7 DAYS INIL
(COMM)/53[2023
/2023
ISH. NIKHIL CHOPRA, |[CENTRAL [OMP (COMM) 96/2019 124.00.20102.09.2024 1805 DAYS |2 DAYS INIL
IDJ COMM-06 TIS HAZR] ]
ICOURT CENTRAL
IDELHI
ICS (COMM) 2798/2019 [26.11.2019/05.09.2024 [1745 DAYS 1 DAY INIL
IJARB.A. (COMM) 35/2019 [23.11.2019[17.09.2024 [1760 DAYS [SAME DAY [NIL
MP (I) (COMM) 307/2022 18.05.202 [18.09.2024 (854 DAYS [SAME DAY [NIL
2
ICS (COMM) 2447/2022 (05.11.202 [28.09.2024 (693 DAYS [1 DAY INIL
2
ICS (COMM) I5402/2021 [20.12.202 [10.09.2024 [995 DAYS |4 DAYS INIL
il
[SH. MUKESH KUMARICENTRAL [CS(COMM) 5060/2021 [01.12.2021j06.09.2024 [1010 6
IGUPTA, DISTRICT]
WUDGE, COMMERCIAL
ICOURT-07
'S(COMM) ICS(COMM) [16.01.202120.09.2024 [1343 n
177/2021
ICS(COMM) ICS(COMM) |04.08.202p8.09.2024 W22 o
1124/2023 [3
ICS(COMM) ICS(COMM) [30.10.20230.09.2024 [336 3 )
1436/2023 13
ICS(COMM) ICS(COMM) [11.08.202 [30.09.2024 K416 9
1154/2023 _3
ICOUNTER CLAIM [COUNTER [22.02.202[30.09.2024 [336 o o
CLAIM A
11/2024
ISH. AMIT KUMAR,CENTRAL RECOVERY ICS-1122/23 102.09.2024 [396 28 il
IDISTRICT JUDGE),
ICOMMERCIAL COURTH-
o8
IJARBITRATION AND|OMP 03.00.2024 239 b h
ICONCILIATION ACT|(COMM)/4/
24
IRECOVERY ICS COMM- 107.09.2024 [239 29 il
89/24
IRECOVERY ICS COMM- 10.09.2024 [316 us3 2
1433/23
IRECOVERY ICS COMM- 12.09.2024 [245 136 2




IRECOVERY

CS COMM|

1479/22

13.09.2024

832

la

IRECOVERY

ICS COMM-|
2198/21

[21.09.2021

1170

b5

[SH. DEEPAK GARG,
IDISTRICT JUDGE,|
ICOMMERCIAL COURT]
09

ICENTRAL

ICS

CS/COMM.
/2449/2022

5-11-
2022

7-09-2024

672

ICS

ICS/COMM.
/2450/2022

5-11-
2022

lo7-09-2024

672

1o

[SH. AJAY PANDEY,
IDISTRICT JUDGE,
ICOMMERCIAL COURT

ICENTRAL

INIL

188

ISH. SANJAY SHARMA,
IDISTRICT JUDGE,
ICOMMERCIAL COURT

ICENTRAL

INIL

12

ISH. RAVINDER BEDI,
IDISTRICT JUDGE,
ICOMMERCIAL COURT

ICENTRAL

INIL

3

ISH. M.K NAGPAL,
IDISTRICT JUDGE,|
ICOMMERCIAL COURT

ICENTRAL

INIL

m

[SH. DINESH BHATT , DJ|
(COMMERCIAL
ICOURT)-01

WEST

INIL

15

IMS. HEMANT]|
IMALHOTRA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)-02

IWEST

INIL

16

ISH. DIG VIJAY SINGH,
[IDISTRICT JUDGE]|
(COMMERCIAL
ICOURT)-03

IWEST

INIL

7

ISH. SANJAY JINDAL,
IDISTRICT JUDGE]
(COMMERCIAL COURT)

IWEST

INIL

18

9 S

ISH. AJAY GUPTA,||
IDISTRICT JUDGE]
(COMMERCIAL COURT)

IWEST

INIL

IMALHOTRA, DISTRICT
HUDGE (COMMERCIAL
ICOURT)

H. NARESH KUMARWEST

INIL

20

[SH. ANURAG SAIN,

(COMMERCIAL
ICOURT)-01

INEW

IDISTRICT JUDGEDELHI

INIL

|21

[SH. VIDYA PRAKASH,
IDISTRICT JUDGE]
(COMMERCIAL COURT)

INEW
IDELHI

INIL

ISH. VINEETA GOYAL,
IDISTRICT JUDGE]
(COMMERCIAL
ICOURT)-03

INEW
IDELHI

INIL

23

IMS. SAVITA RAO,|
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

ISOUTH

INIL

24

IMS. ANURADHA]
ISHUKLA BHARDWAJ,
IDISTRICT
HUDGE(COMMERCIAL
ICOURT)

ISOUTH

INIL




204/2023

25 |SH. SANDEEP YADAV [|SOUTH INIL
26 [SH. SANJEEV KUMARSOUTH INIL
ISINGH, DISTRICT]
WUDGE (COMMERCIAL)
27 |SH. LOKESH KUMARSOUTH [NIL
ISHARMA, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)
28 [|SH. LAL SINGH,[SOUTH- [CS (COMM) 789/2022 8-08-  j06-09-2024 [760 - -
IDISTRICT JUDGE [EAST 2022
ICS (COMM) 353/2023  [15-04- 11-09-2024 [515 - -
2023
ICS (COMM) 1059/2022 [29-10- I24-09-2024 696 - -
2022
'S (COMM) 211/2023  [27-02-  [27-09-2024 [578 - -
2023
29 [MS. NEELAM SINGH,SOUTH- OMMERICAL ICS/COMM/ 16/07/22 Jo4/09/24  [781 8 2
IDISSTRICT JUDGE [EAST ASES 687/2022
ICS/COMM/ [11/05/23 Jo4/09/24 }482 11
K57/2023
ICS/COMM/ 1o/01/23 Jo7/09/24 606 9 2
k1/2023
ICS 24/08/23 j11/09/24 1384 il 3
(COMM)/78
9/2023
ICS l11/03/24 J11/09/24 184 It /A
(COMM)/15
/2024
CS 6/10/23 13/09/24 343 i IN/A
(COMM)/92
/2023
ICS/COMM/ [21/04/23 13/09/24  |511 il IN/A
378/2023
CS/COMM/ j05/09/23 |13/09/24 374 15 3
815/2023
ICS 26/07/23 [17/09/24 k19 il 3
(COMM)/71
6/2023
CS 23/11/23 J17/09/24 299 il IN/A
(COMM)/10
[70/2023
CS 18/04/24 19/09/24  h154 it IN/A
(COMM)/29
1/2024
ICS/COMM/ [29/10/21 [p1/09/24 1058 11 I3
lu88/2021
CS 20/12/19 P3/09/24 |1739 I IN/A
IDJ/1102/20
19
ICS/COMM/ [25/02/23 [25/09/24  |578 il IN/A




30 [SH. AJAY KUMAR JAIN

ICS/COMM/
205/2023

25/02/23

[25/09/24

578

IN/A

CS/COMM/
k28/2021

30/09/21

7/09/24

1093

IN/A

CS/COMM/
l4/2021

0/09/21

[27/09/24

1093

IN/A

ICS/COMM/
616/2022

l08/06/22

30/09/24

845

ISOUTH-
[EAST

INIL

31

IBALIGA

IMS. ANU GROVERSOUTH-

[EAST

INIL

132

[SH. BHUPESH KUMAR

ISOUTH-
I[EAST

INIL

33

IMS. NEERA|
IBHARTHOKE, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

ISOUTH-
IEAST

INIL

34

[MS. NIRJA BHATIA, LD
DISTRICT JUDGHE
(COMMERCIAL
ICOURT-07)DIGITAL,
ISOUTH-EAST,  SAKET
ICOURT

ISOUTH-
IEAST

INIL

35

SH. RAJ
[TRIPATHI,  DISTRICT]|
WUDGE(COMMERCIAL
ICOURT)

KUMARISOUTH-

[EAST

INIL

36

[SH. PITAMBER DUTT,
IDISTRICT JUDGE]
(COMMERCIAL COURT)

[EAST

INIL

37

IMS. RUBY ALKA|
IGUPTA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)

IEAST

INIL

38

IMALHOTRA, DISTRICT]
UUDGE
(COMMERCIAL)-01

ISH. SANJEEV KUMARNORTH-

IEAST

INIL

39

IGARG, DISTRICT
WUDGE, COMMERCIAL
ICOURT-01

[SH. BRIJESH KUMARSHAHDAR

A

INIL

IMS. KIRAN BANSAL,
IDISTRICT JUDGE,
(COMMERCIAL COURT)

SHAHDAR
A

INIL

la1

ISH. SURENDER S|
IRATHI

ISHAHDAR
A

N’

L

[MATTO DJ (COMM-04)

[SH. PAWAN KUMARSHAHDAR

A

INIL




43 [MS. PREETI AGARWALNORTH- [NIL
IGUPTA, DISTRICTWEST
WUDGE, (COMMERCIAL
ICOURT)
44 [SH.VINOD YADAV INORTH- [NIL
WEST
U5 [SH. GORAKH NATHNORTH INIL
[PANDEY, DISTRICT]
WUDGE (COMMERCIAL)
46 |SH. PANKAJ GUPTA,SOUTH ICOMMERCIAL SUIT|CS COMM.[12.02.202 [07.09.2024 [208 INIL INIL
IDISTRICT JUDGEWEST [77/2024 28
(COMMERCIAL)
ICOMMERCIAL SUIT|CS COMM./09.12.202 [26.09.2024 (1022 INIL »3
1337/2021 |1
47 |SH. VIKAS DHULL,SOUTH ICOMMERCIAL SUIT|CS 6-08- [11-09-2024 [767 13 il
IDISTRICT JUDGE,WEST (COMM)/ [022
ICOMMERCIAL COURT. 1394/2022
ICOMMERCIAL SUIT|CS [02-07- I21-09-2024 (812 8 It
(COMM)/ [o22
330/2022
ICOMMERCIAL SUIT|CS 24-02- 24-09-2024 [213 3 INTL
(COMM)/ [2024
102/2024
ICOMMERCIAL SUIT|CS 7-12- [25-09-2024 [293 19 il
(COMM)/ [023
546/2023
U8 [SH. AMIT BANSAL,SOUTH INIL
IDISTRICT JUDGE,WEST
ICOMMERCIAL COURTH-
03
ko |SH. RAKESH PANDIT,SOUTH MP(COMM) 02/2023 3.01.202 MS 610 DAYS [18 DAYS
IDISTRICT JUDGE,WEST 13 IPAVITRA
ICOMMERCIAL COURTH- IGOSWAMI
03 VS
INDIAN
ICS(COMM) 186/2022 [13.08.202 ROHIT 886 DAYS [18 DAYS 3
il IBANSAL
JAND ANR|
S M/S
ASON INC.




	Three Adjournment

